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SL.
NO.

CASE NO. NAME OF THE PARTIES

1.
FMAT 53/19

Lipika Roy & Ors. Vs. Future Generali India Insurance
Co. Ltd. & Anr.

2.
FMA 2711/16

Poli Biswas & Ors. Vs. Future Generali India
Insurance Co. Ltd.

3.
FMAT 824/17

Bajaj Allianz General Insurance Co. Ltd. Vs. Krishna
Rani Paul

4.
FMAT 1060/19

Shaktiman Roy Vs. Bajaj Allianz General Insurance
Co. Ltd.

5.
FMAT 1335/16

Bajaj Allianz General Insurance Co. Ltd. Vs. Chhabi
Khan

6.
FMAT 660/17

Bajaj Allianz General Insurance Co. Ltd. Vs. Sagari
Das

7.
FMAT 426/17

Alpana Basu Vs. Bajaj Allianz General Insurance Co.
Ltd.

8.
FMA 2227/14

Amirun Nisa Vs. Bajaj Allianz General Insurance Co.
Ltd.

9.
FMAT 1277/18

Monowara Bibi Vs. Bajaj Allianz General Insurance
Co. Ltd.

10.
FMAT 588/52

Bajaj Allianz General Insurance Co. Ltd. Vs. Rekha
Biswas & Ors.

11.
FMA 1725/18

Bajaj Allianz General Insurance Co. Ltd. Vs. Kalpana
Pradhan

12.
FMAT 840/17

Bajaj Allianz General Insurance Co. Ltd. Vs. Ratan
Das & Ors.

13.
FMAT 97/20

Seli Bibi & Ors. Vs. Bajaj Allianz General Insurance
Co. Ltd.

14.
FMAT 660/15

Alladi Das Vs. Bajaj Allianz General Insurance Co.
Ltd.

15.
FMA 2739/16

Santosh Thapa Vs. Bajaj Allianz General Insurance
Co. Ltd.

16.
FMA 922/2013

Bajaj Allianz General Insurance Co. Ltd.Vs. Minari
Khatun & Ors.

17. FMAT 426/14 Alpana Basu Vs. Bajaj Allianze & Anr.
18.

FMA 134/21
Maleka Bibi & Ors. Vs. United India Insurance Co.

Ltd.
19. FMAT 1160/19 Parbati Soren Vs. United India Insurance Co. Ltd.
20. FMAT 1604/09 Ganga Rani Maity Vs. United India Insurance Co. Ltd.
21. FMAT 540/12 United India Insurance Co. Ltd. Vs. Rambrij Prajapati
22.

FMAT 579/19
Chamapa Biswas & Anr. Vs. United India Insurance

Co. Ltd. & Anr.



23.
FMAT 576/19

Sri Totan Ghosh Vs. United India Insurance Co. Ltd. &
Anr.

24. FMA 2440/14
CAN 2/21

United India Insurance Co. Ltd. Vs. Kalpana Panda &
Ors.

25.
FMA 1927/16

United India Insurance Co. Ltd. Vs. Rekha Mondal &
Ors.

26. FMA 238/11
With

FMA 708/11

United India Insurance Company Vs. Pradip Roy &
Ors.

27.
FMAT 418/21

Anjali Ojha & Ors. Vs. United India Insurance Co. Ltd.
& Anr.

28. FMAT 998/19 Lalita Mondal Vs. Shriram General Insurance Co. Ltd.
29. FMAT 1197/16 Rina Mitra Vs. Shriram General Insurance Co. Ltd.
30. FMA 986/16

COT 8/20
Shriram General Insurance Co. Ltd. Vs.  Shakti Pada

Samanta
31. WP 33/09 Smt. Sunita Chakraborty Vs. CESC Ltd.
32. WP 21322(w)/15

With
WPA 7938/21

Sitaram Agarwal Vs. CESC Ltd.

Sitaram Agarwal Vs. Appellate Authority & Ors.
33. WP 2659(w)/14 Bijoy Kr. Gupta Vs. CESC Ltd.
34. MAT 1804/17

CAN 10153/17
Jamuna Devi Ganoria Vs. CESC Ltd.

35. WP 2722(w)/06 Pakeeza Begum Vs. CESC Ltd.
36. WP 9389(w)/07 Kuldip Jassi Vs. CESC Ltd.
37. WP 6970(w)/07 Uma Shankar Gupta Vs. CESC Ltd.
38. WP 9019(w)/11 Sams Bari Vs. CESC Ltd.
39. WP 7491(w)/13 Sangam Jaiswal Vs. CESC Ltd.
40. WP 15210(w)/13 Kashinath Shaw Vs. CESC Ltd.
41. WP 370(w)/06 Sanchita Majumder Vs. CESC Ltd.
42. WP 25177(w)/13 Maya Devi Vs. CESC Ltd.
43. WP 31977(w)/13 Md. Golam Hossain Vs. CESC Ltd.
44. WP 21629(w)/06 Imarul Haque Vs. CESC Ltd.
45. WP 21218(w)/06 Md. Ishaque Vs. CESC Ltd.
46.

FMAT 320/18
Universal Shompo Insurance Company Vs. Sabina

Khatoon & Ors.
47.

FMA 1777/18
Bharati AXA Geneal Insurance Co. Ltd. Vs. Rohit

Tarmet & Anr.
48. FMAT 870/12

COT 52/12
Royal Sundaram Vs. Sundar Besra

49.
FMA 321/18

Magma HDI General Insurance Co. Ltd. Vs. Smt.
Maika Murmu @ Maiko Murmu & Ors.

50. FMA 1733/19 CSTC Vs. Mousumi Chattopadhyay
51. FMAT 1273/2019 Pradip Kumar Halder Vs. ICICI Bank Ltd.
52. CRR 2615/2009 Manas Mondal Vs. ICICI Bank Ltd.
53. WP

14023(w)/2011
Manju Dey Vs. State of West Bengal & Ors.

54. FMA 1394/2011 Manoj Kumar Surolia Vs. ICICI Bank Ltd.
55.

FMA 1395/2011
Manoj Kumar Surolia @ Manoj Surolia Vs. ICICI Bank

Ltd.
56.

MAT 94/19
Monomoy Chakraborty Vs. The District Magistrate,

Purba Burdwan & Ors.
57.

FMAT 530/19
Surmatun @ Surmatam Bibi & Anr. Vs. Subodh Kr.

Roy & Ors.
58.

WP 4008(w)/2018
Sanjukta Nayak @ Sanjukta Nahak @ Sanjukta
Nahaka Vs. The Eastern Coal Fields Ltd. & Ors.


